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(2) The Appropriation (Railways)
Bill, 1991.

(3) The Appropriation (Railways)
No. 2 Bill, 1991,

(4) The Appropriation (Vote on
Account) Bill, 1991.

(5) The Appropriation (No. 2) Bill,
1991.

(6) The Appropriation (No. 3) Bill,
1991.

(7) The Finance Bill, 1991.

(8) The Punjab Appropriation
(Vote on Account) Bill, 1991.

(9) The Punjab Appropriation Bill,
1991.

(10) The Assam Appropriation
(Vote on Account) Bill, 1991.

(1Y) The Assam Appropriation (No.
2) Bill, 1991.

(12) The Jammu and Kashmir Ap-
propriation (No. 2) Bill, 1991.

(13) The Jammu and Kashmir Ap-
propriation (No. 2) Bill, 1991.

(14) The Tamil Nadu Appropriation
(Vote on Account) Bill, 1991.

(15) The Tamil Nadu Appropriation
Bill, 1991.

(16) The Pondicherry Appropria-
tion (Vote on Account) Bill,
1991.

(17) The Pondicherry Appropriation
Bill, 1991.

JULY 12, 1991

Motion of Confidence in 128
the Council of Ministers

12.03 hrs. )

BUSINESS OF THE HOUSE
[English]

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI GHU-
LAM NABI AZAD): With your per-
mission, Sir, I rise to announce that
Government Business during the week
commencing 15th July, 1991, will
consist of :

(1) Consideration of any item of
Government Business carried
over from today’s Order Paper.

(2) Discussion on the Motion of
Thanks on President’s Address.

(3) General Discussion on the
Railway Budget for 1991-92.

(4) Discussion & Voting on De-
mands for Grants (Railways)
for 1991-92.

As members are aware, the Rail-
way Budget for 1991-92 will be pre-
sented on 16th July, 1991 immediate-
ly after disposal of Questions.

12.04 hrs. 1}? - \’){1
MOTIgg OF CONFIDENCE IN

CIL OF MINISTERS
[English]

THE PRIME MINISTER (SHRI
{ HA RAO): Sir, T beg
to move: ' ;

“That this House expresses its
cc_)nﬁdence in the Council of Mi-
nisters.”

MR. SPEAKER: Motion moved:

“That this House expresses its
confidence in the Council of Mi-
nisters.”

(Interruptions)

[E nglisi:]
SHRI SOBHANA DREESWARA

RAO VADDE (Vijayawada): Sir, we
have given notices.  (Interruptions)



